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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 129/2024

IN THE MATTER OF:

News Item titled "Forest land five times Delhi’s geographical area under encroachment govt
data shows" appearing in Deccan Herald dated 05.01.2024

N.D.O.H. - 28.03.2025
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DETAILS OF ENCROACHMENT OF FOREST (IN HECTARES) RECEIVED FROM THE FOLLOWING STATES/UTS
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Annexure R-1

S.No.| State/UT |Total Forest Details of encroachment Total Action Taken Percentage
Cover encroachment| for removal of loss of
upto March, encroachment forest as
Protected Reserve Deemed |Sanctuaries| Any other 2024 year wise on %;Zm’
Forest Forest Forest and type
protected | of forest
areas
1. Andaman & 674402 264.154 3,477.92 - Nil - 3742.08 - 1.28%
Nicobar Islands
2. Assam 28311.51 (in 340547.79 not 21534.83 362082.62 19.92%
sq.km) notified
3. Arunachal 6643067 33719.07 18028.20 | 1752.69 53499.96 0.81%
Pradesh
4, Andhra 3767751.01 168.34 6190.23 0 6910.23 49.46 13318.16 Action taken as per 0.35%
Pradesh the law

- o
5, Chandigarh 0.154 0.206 0.30 0.66 0.019%
6. Chhattisgarh |4289513.964| 9393.360 9833.857 0 2400.457 110.542 16891.225 2446.534 0.394%
7. Dadar & 22775 - 21.252 - 18.588 | 48.99 88 77 0.531%

Nagar and 0

Daman & Diu
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8. Gujarat  [1924235277] 12644.01 132.827 0 [ 29.6702 | 201.6162 | 13008.11937 12784.75 0.676%
9. | Goa 22442100 | Nil Nil Nil Nil Nil N.A. N.A. Nil
10. | Karnataka | 3872999 | 4839349 | 3253611 - | 5378.84 - 86308.44 11196.64 1.94%




Kerala 11531139 40.537 2327.9777 7.267 18.2273 | 2581.515 4975.5239 Kerala Forest 0.4315%
department is taking
stringent action as per|

law for eviction and
prosecution of
encroachment cases.
Eviction of forest
encroachments post
01.01.1977 has been
declared as the policy
of the State
Government and
earnest efforts for
protecting the forest
lands against
encroachments. Law
and order problems
associated with
eviction of old
encroachments and
litigation’s during
cairns construction
are the major
impediments faced
by the department in
addressing the issue.
Digitization of forest
boundaries in
collaboration with the
revenue department
is also in progress
and consolidating the
GPS data of the
cairns is also being
carried on.
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12,

Lakshadweep

90.33
% .

Nil

Nil

Nil

Nil

Nil

Nil

Nil

Nil

13.

Maharashtra

6196268

11578.12

39776.33

846.88

1067.94

4485.54

57554.87

244.72

0.93%

14.

Odisha

5215595

2375.7059

14411.16
672

105.7286

259.5891

23355.3742

40507.56452

Encroachment

cases has been
booked

0.78%

15.

Puducherry

5333

Nil

Nil

Nil

Nil

Nil

Nil

Nil

Nil

16.

Punjab

184665

2327.25

0 383.62

4808.55

7567.42

(1)As per the legal process
the encroachers can be
removed only after
following the “Due process
of Law”

(i1) Notices are being/have
been issued to the
encroachers as per Law.
(iii) Cases under Public
Premises (Eviction of
Unauthorised Occupants)
Act, 1971 are being/have
been filed against the
Encroachers who are not
vacating the forest Land
despite notices issued.
(iv) The unclassed forests
are primarily evacuee lands
and were transferred to
Forest Department in the
year 1971 and possession of
these lands was not handed
over to the Department. It
was under cultivation before
the land was transferred to
Forest Department and it has
been included in the list of
forest area because this land
is under the ownership of
Forest Department as per
Revenue Record. As
clarified earlier, these areas
have been under agriculture
for past many decades.

-1.08%
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17. 4160.887 5767.0709 0 5785.554 54.97 15768.48
Tamil Nadu
18. Tripura 386.181 111182.785 4252751 39149.690 | 80900.903 4242 .374 15.432%
674337.668
19. 0.49 4984.82 0 7.13 0 4992 .43 - 0.26011%
Uttarakhand | 1919360.74
20.
Uttar Pradesh [1783628.518  78.38 21555.69 2028.80 | 2798.32 36.27 26497.45
21. 6808.81 Ha.
Jharkhand 2372114 18248.58 1728.28 11.68 51.93 0 20040.47 Encroachment has 0.84%
been removed
22,
Sikkim 3652.667 - 466.46 - 0.390 2.31 469.16 - 0.128%
23.
Madhya o
Pradesh 7617363.51 | 184200.64 310281.81 166.26 | 3568.40 3571.21 546089.45 17496.54 7.17%
24.
Mizoram 1799046 0 24738.75 0 34.21 0 24772.96 4.25%
25.
Manipur 1659827 599.07 2489.02 182.11 3270.20 0.20%
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Information as on date 27.03.2025 regarding encroachment on the forest land

States/Union Territories submitt
ed a complete report in the presc
ribed format

States/Union Territories which are yet to
submit complete report in the prescribed
format

1. Andaman& Nicobar Islands
Assam

Arunachal Pradesh

Andhra Pradesh
Chandigarh

Chhattisgarh

Dadara Nagar & Daman & D

N o ok~ b

iu
8. Gujarat
9. Goa
10.Karnataka
11.Kerala
12.Lakshadweep
13.Maharashtra
14.0Odisha
15.Puducherry
16.Punjab
17.Tamil Nadu
18. Tripura
19. Uttarakhand
20. Uttar Pradesh
21.Jharkhand
22. Sikkim
23.Madhya Pradesh
24.Mizoram
25.Manipur

1. Bihar

2. Haryana

3. Himachal Pradesh
4. Rajasthan
5. Telangana,
6. West Bengal,
7. Nagaland,
8. Govt. of NCT Delhi.
9. Jammu & Kashmir
10.Ladakh

Note: In compliance with the order of the Hon'ble
Tribunal dated 19.04.2024, the answering respon
dent vide letter dated 01.05.2024 requested the S
tates/UTs to provide details of encroachment of fo
rest. The request was further followed up with em
ail reminders dated 17.05.2024, 28.05.2024. Stat
es/UTs were reminded through telephonically sev
eral times, Meeting was convened with States/UT
s on 28.11.2024, and finally MOEF&CC has writte
n reminders letter to the remaining States/UTs vid
e letter dated 22.02.2025 and 26.03.2025 to furnis
h the information in tabulated form as mentioned i
n the Hon’ble Tribunal's order. The received infor
mation is from 25 States & UTs only despite seve
ral communications from the MoEF&CC to the Sta
tes/UTs.

Annexure R-2
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FPD-8/4/2024-FPD

To,

1710370272025
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COURT MATTER/URGENT

File No. 8/4/2024-FPD/ Computer No-232601
Government of India
Ministry of Environment, Forest and Climate Change
(Forest Protection Division)

Indira Paryavaran Bhawan

5t Floor, Agni Block, Jor Bagh Road
Ali Ganj, New Delhi-110003
Dated:- .03.2025

The Additional Chief Secretary/Principal Secretary,

Department of Forests and Wildlife,

State Governments of Bihar, Haryana, Himachal Pradesh, Rajasthan,
Telc?nl?adnak,r\.Nest Bengal, Nagaland, Govt. of NCT Delhi, Jammu & Kashmir
and Ladakh.

Subject: Request for Information Regarding Encroachment of Forest

Ref: Compliance of NGT order dated 19.04.2024 OA No. 129/2024 in the
matter of Suo Motu matter In re: News item appearing in Deccan Herald dated
05.01.2024 entitled "Forest land five times Delhi's geographical area under
encroachment, govt data shows™" before NGT (PB), New Delhi -reg

Sir/Madam,

2.

| am directed to refer to, the National Green Tribunal (NGT) order dated April
19, 2024. In this regard inspite of repeated communication vide letters of even
number dated 01.05.2024 followed by reminders dated 17.05.2024, 28.05.2024,
22.02.2025 and meeting dated 28.11.2024 (copy enclosed) the information has not
been received from your State/UT.

In this regard once again it is requested that the information as outlined by
NGT in following format may be provided.

The prescribed formats are given below :

A) Details of encroachment of forest( In hectares)

S. [Name |Total Details of encroachment  [Total enc|Action Take|Percenta
No|of the |Fores roachme |n for remov [ge loss
district|t Cov nt upto |al of encroalof forest
er March,20[chment yealas on Ma
Pro|Res |Dee [Sanctu [Any oth|24 r wise rch,2024

tectlerve|med |aries a |er type
ed |Fore|Fore|nd prot |of Fore |District - |District -Wi |District -
For|st |st |ected a|st Wise se Wise

est reas
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B) Details of encroachment of forest( In hectares)

S|St|Total Details of encroachment  [Total encr |Action Taken [Percentage |

. |at|Fore oachment |[for removal of |oss of forest
Nle/|st Co upto Marc [encroachment |as on March,
o (U |ver h,2024 year wise 2024
T

Prot [Res|Dee|Sanctuar |Any ot Year wise

ecte |lerv |mediies and p |her typ
d Fole F |For |rotected |e of F
rest |ore |est |areas orest
st

3. This issues with the approval of the Competent Authority

Digitally signed by
Sanjay Kumar Chauhan
Date: 26-03-2025

14:51:2 .
>1:25 (Sanjay Kumar Chauhan)
Assistant Inspector General of Forests,
E-mail: fpd-moefcc@gov.in

Yours faithfully,

Encl: - As above

Copy to:

The Principal Chief Conservator of Forests & (Head of Forest Force),State
Governments of Bihar, Haryana, Himachal Pradesh, Rajasthan, Telangana, West
Bengal, Nagaland, Govt. of NCT Delhi, Jammu & Kashmir and Ladakh.

1710370272025

8
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Annexure R-4

COURT MATTER/URGENT

File No. 8/4/2024-FPD/ Computer No-232601
Government of India
Ministry of Environment, Forest and Climate Change
(Forest Protection Division)
Indira Paryavaran Bhawan

5! Floor, Agni Block, Jor Bagh Road
Ali Ganj, New Delhi-110003

Dated : 229 February, 2025

To,
The Additional Chief Secretary/Principal Secretary,
Department of Forests and Wildlife,
State Governments of Bihar, Haryana, Himachal Pradesh, Govt. of NCT
Delhi, Madhya Pradesh, Rajasthan, Telangana, West Bengal, Manipur,
Mizoram, Nagaland, and Sikkim.

Sub - Subject: Request for Information Regarding Encroachment of
Forest
Ref: Compliance of NGT order dated 19.04.2024 OA No. 129/2024 in

the matter of Suo Motu matter In re: News item appearing in Deccan
Herald dated 05.01.2024 entitled "Forest land five times Delhi's
geographical area under encroachment, govt data shows" before NGT
(PB), New Delhi -reg

Sir/Madam,

| am directed to refer to, the Hon’ble National Green Tribunal (NGT) order dated
April 19, 2024 and minutes of the meeting held on November 28, 2024. In this
context, | would like to bring to your attention that the required information was
initially requested through the Ministry’s letter (reference number: [insert number])
dated May 1, 2024, followed by a subsequent email reminder on May 17, 2024
(copies attached for your reference).

However, the sought information is yet to receive the from your State. As per the
NGT's order, | kindly request you once again to provide the necessary information
regarding forest encroachment in the prescribed formats (A & B) no later than
February 25, 2025. A copy of the relevant formats is enclosed for your
convenience, as outlined in the NGT order dated April 19, 2024. The prescribed
formats are given below :

A) Details of encroachment of Forest ( In Hectares)

File No. FPD-8/4/2024-FPD (Computer No. 232601)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 01/03/2025 11:17 pm

S. |Name of [Total Details of encroachment  |Total encro|Action T |Percenta
No. [the distri|Forest achment u |aken for |ge loss 0
ct Cover pto March, [removal |f forest a
Prote [Rese[Dee [Sanct [Any (2024 of encro |s on Mar
cted |rve F|med [uaries |other achment |ch,2024

Fores|orest |Fore |and pr|type |District -Wi|year wis
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t st otecte |of Fo|se e District -
d arearest Wise
S District -
Wise
B) Details of encroachment of Forest ( In Hectares)
S. |State/UT|Total Details of encroachment  [Total encro|Action Ta|Percenta
No. Forest achment u |ken for re|ge loss o
Cover p to March,|moval of |f forest a
Prote |Rese [Dee [Sanct |Any |2024 encroach |s on Mar
cted [rve F|med [uaries |othe ment yea |ch,2024
Fores|orest |Fore |and prir typ r wise
t st otecte |e of
d area|Fore
S st

2. This issues with the approval of the Competent Authority

Yours faithfully,
Signed by Sanjay Kumar
Chauhan
Date: 22-02-2025 14:00:53

(Sanjay Kumar Chauhan)
Assistant Inspector General of Forests,
E-mail: fpd-moefcc@gov.in
Encl: - As above

Copy to:

The Principal Chief Conservator of Forests & (Head of Forest Force) State
Government of Bihar, Haryana, Himachal Pradesh, Govt. of NCT Delhi, Madhya
Pradesh, Rajasthan, Telangana, West Bengal, Manipur, Mizoram, Nagaland, and
Sikkim.

File No. FPD-8/4/2024-FPD (Computer No. 232601)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 01/03/2025 11:17 pm

1/98924/2025
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57 8 HON'BLE NGT MATTER
URGENT/OUT TODAY

F. No. 8/4/2024 -FPD (Computer No. 232601)
Government of India
Ministry of Environment, Forest and Climate Change
(FPD Division)

fekw

Annexure R-5

Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,
New Delhi: 110003.
Dated the 1st May 2024.
To, '
The Additional Chief Secretary/Principal Secretary/Secretary (Forests),
All States/UTs.

Subject:-Hon’ble NGT order dated 19.04.2024 in Original Application No. 129/2024 in the
matter of Suo Motu matter In re: News item appearing in Deccan Herald dated
05.01.2024 entitled "Forest land five times Delhi's geographical area under
encroachment, govt data shows' before NGT (PB), New Delhi -reg

Sir/Madam,

I am directed to enclose a copy of the order dated 19.04.2024 of the Hon'ble NGT(PB),
New Delhi in Original Application No. 129/2024, wherein the Hon’ble Tribunal has impleaded all
the States/Union Territories as relevant parties in the matter. |

2. The Hon'ble NGT in its order mentioned above, has directed the Ministry of
Environment, Forests and Climate Change (MoEFCC) to compile the details of encroachment of
forest areas in the States/UTs in the format prescribed by the Hon'ble Tribunal.

3. In this regard, it is requested to kindly provide the details of the encroachment of the
forest area (in ha) in the prescribed format along with a copy of the reply filed by the State
Govt./Union Territory Administration in the matter before the Hon'ble NGT.

4. The required information may kindly be provided over the email IDs (i) fpd-
moefcc@gov.in and (i) ravinder. adv.@yahoo.com, by 10.05.2024.
5.. This issues with the approval of the competent authority.

Encl: - As above.

(Dr. Shobhita Agarwal)
Assistant Inspector General of Forests

Copy to;
The Principal Chief Conservator of Forests (Head of Forest Force), All States/UTs for kind
information and necessary action.

File No. FPD-8/4/2024-FPD (Computer No. 232601)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 01/03/2025 11:17 pm
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*"*"Rei'Hon’ble NGT order dated 19.04.2028 Fi@riginal Application No. 129/2024 in
the matter of Suo Motu matter In re: News item appearing in Deccan Herald dated
05.01.2024 entitled "Forest land five times Delhi's geographical area under
encroachment, govt data shows" before NGT (PB), New Delhi -reg

From : Conservator of Forests Puducherry <cf@py.gov.in> Tue, May 28, 2024 02:49 PM

Subject : Re: Hon’ble NGT order dated 19.04.2024 in Original 22 attachments

File N?thPB

emal ov.in

Application No. 129/2024 in the matter of Suo Motu
matter In re: News item appearing in Deccan Herald
dated 05.01.2024 entitled "Forest land five times
Delhi's geographical area under encroachment, govt
data shows" before NGT (PB), New Delhi -reg

To : FOREST PROTECTION DIVISON <fpd-
moefcc@gov.in>, "ravinder adv "
<"ravinder_adv."@yahoo.com>

Sir,

With reference to the subject mentioned above, it is informed that the details of the
encroachment of the forest area (in ha) with respect to Union Territory of Puducherry is attached
herewith for kind perusal.

With regards,

Conservator of Forests,

Directorate of Forests and Wildlife,
Puducherry

From: "COMMISSIONER CUM SECRETARY" <secyagri@py.gov.in>

To: "Conservator of Forests Puducherry" <cf@py.gov.in>

Sent: Friday, May 3, 2024 8:49:35 AM

Subject: Fwd: Hon’ble NGT order dated 19.04.2024 in Original Application No. 129/2024
in the matter of Suo Motu matter In re: News item appearing in Deccan Herald dated

05.01.2024 entitled "Forest land five times Delhi's geographical area under encroachment,
govt data shows" before NGT (PB), New Delhi -reg

From: "Forest Protection Division (MoEF&CC)" <fpd-moefcc@gov.in>

To: "secretary an102" <secretary.an102@gmail.com>, "Spl CS EFST"
<splcs_efst@ap.gov.in>, "PCCF Secretary" <pccfnsecy-arn@nic.in>, "acs envforest"
<acs.envforest@gmail.com>, "secretary forest" <secretary.forest@yahoo.com>,
"Environment Forest and Climate Change" <efd-bih@pnic.in>, "Manoj Kumar Pingua" <ps-
forest.cg@gov.in>, manojpingua@gmail.com, "Secretary Power" <secpower.goa@gov.in>,
"Puneet Kumar Goel IAS Chief Secretary" <cs-goa@nic.in>, secfed@gujarat.gov.in,
psforest505@gmail.com, "Dr Amandeep Garg" <forestsecy-hp@nic.in>,
csforestjk@gmail.com, prsecyfdjharkhand2013@rediffmail.com,

SHOHIT gov FP?h %?m %tgésNaoge g2 EI 176902&tz=Asia/Kolkata&xim=1

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 01/03/2025 11:17 pm
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6119724, BEGYManipurforest@gmail.com, khanmh6 00.¢Q.n, "per 09assistant" 13

<per_09assistant@yahoo.com>, pccfaiza am@gmail.com,
mizoramforest@yahoo.co.in, ramkeeias@hotmail.com, "Secretary-Env & Forest Odisha"
<fesec.or@nic.in>, forestenv2016@gmail.com, "mona orissa" <mona.orissa@gmail.com>,
"ACS Forest, Govt Of Rajasthan" <prsecy-forests-ri@gov.in>, "Mr. Krishan Kumar , IAS"
<fcf@punjab.gov.in>, "Forest and Environm ent Department Gos" <pccf-
fewd@sikkim.gov.in>, forsec@tn.gov.in, "Principal Secretary EFST"
<prisecy_efst@telangana.gov.in>, "Barun Kumar Sahu" <prsecy-forest@tripura.gov.in>,
psforest2015@gmail.com, "Secretary Forest" <secy-for-ua@nic.in>,
acsforestwb@gmail.com, "Sh. A.K Singh" <senv@pnic.in>, "COMMISSIONER CUM
SECRETARY" <secyagri.pon@pnic.in>, sec-power@ut.gov.in,
managingdirector2278@gmail.com, "Shri Amit Singla" <devcom-dd@nic.in>, adviser-dnh-
dd@daman.nic.in, "Nitin Kumar Yadav" <hs-chd@pnic.in>
Cc: pccfani@gmail.com, "Chiranjiv Choudhary, IFS" <prlccf_hf_apfd@ap.gov.in>, "PCCF
Secretary" <pccfnsecy-arn@nic.in>, "Shri Rajpal Singh, IFS" <Hoff-assam@gov.in>,
pccfbihar@gmail.com, "cgpccf forest" <cgpccf.forest@gmail.com>, "Principal Chief
Conservator Forest Dept Goa" <pccf-fore.goa@gov.in>, pccf-forest@gujarat.gov.in, "pccf
fst hoff" <pccf.fst.hoff@gmail.com>, "Jagdish Chander" <pccf-hry@nic.in>,
papccf@gmail.com, "Rajiv Kumar" <pccf-hp@nic.in>, papccfik@gmail.com,
pccfikforest@gmail.com, "Sanjay Srivastava" <pccf-jhk@gov.in>, pccfkar@gmail.com,
"HoFF Kerala" <pccf.for@kerala.gov.in>, "PCCF MP PCCF MPPC CF M P"
<pccfmp@mp.gov.in>, "PCCF Hoff Maharashtra Forest Department”
<pccfhoffngp@mahaforest.gov.in>, pccfforesthoff@maharashtra.gov.in, "PCCF Manipur"
<pccf-mn@nic.in>, pccfmegh@gmail.com, pccfaizawlmizoram@gmail.com,
dharmendra1809@yahoo.com, "pccf hoff" <pccf.hoff@odisha.gov.in>,
pccfri@rediffmail.com, pccfpunjab@gmail.com, pccfhoffpunjab@gmail.com, "Forest and
Environment Department Gos" <pccf-fewd@sikkim.gov.in>, pccfhod@gmail.com,
pccftelangana@gmail.com, pccftripura@gmail.com, "Dr. Avinash Maheshwarji Kanfade"
<hoff.tfd-tr@gov.in>, dvijendraifs@gmail.com, "PCCF UP" <pccf-up@nic.in>,
pccfuk@gmail.com, "PCCF HoFF WB" <pccfhoff.office-wb@gov.in>,
pccfgnctd@gmail.com, "Suneesh Buxy" <pccf-gnctd@delhi.gov.in>, "Conservetor of
Forests Pondicherry" <dcf.pon@nic.in>, "Deputy Conservator of Forest" <lak-dcf@nic.in>,
"Chief Conservator of Forest" <ccf-dmn-dd@pnic.in>, "CCF DD DNH" <ccf-dnh@nic.in>, "cf
chandigarh" <cf.chandigarh@gmail.com>, ccfladakh@gmail.com, "s rajesh Rajesh"
<rajesh.skumar@gov.in>, "DR. SHOBHITA AGARWAL" <gj198@ifs.nic.in>,
pritysinghcnlu@gmail.com, "PRITY SINGH" <prity.singh@pnic.in>
Sent: Wednesday, May 1, 2024 5:30:21 PM
Subject: Hon’ble NGT order dated 19.04.2024 in Original Application No. 129/2024 in the
matter of Suo Motu matter In re: News item appearing in Deccan Herald dated 05.01.2024
entitled "Forest land five times Delhi's geographical area under encroachment, govt data
shows" before NGT (PB), New Delhi -reg

Respected Sir/Madam,

Please find attached a scanned copy of letter No. 8/4/2024-FPD dated
01.05.2024 on the above-mentioned subject for kind information and necessary
action.

With best regards,

File N?thPHesrﬁ% Z(S‘VFI’H?h %?m %tgésNaoge g2 EI 176902&tz=Asia/Kolkata&xim=1 2/10

Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 01/03/2025 11:17 pm
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Ministry of Environment, Forest and Climat

(Government of India)

Indira Paryavarn Bhawan

5th Floor, Agni Wing, Jor Bagh Road
New Delhi-110003

Tel No. 011-20819281
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From : FOREST PROTECTION DIVISON <fpd-moefcc@gov.in> Fri, May 17, 2024 04:22 PM
Subject : Re: Hon’ble NGT order dated 19.04.2024 in Original
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Application No. 129/2024 in the matter of Suo Motu
matter In re: News item appearing in Deccan Herald
dated 05.01.2024 entitled "Forest land five times
Delhi's geographical area under encroachment, govt
data shows" before NGT (PB), New Delhi -reg

: secretary an102 <secretary.an102@gmail.com>, Spl CS

EFST <splcs_efst@ap.gov.in>, PCCF Secretary
<pccfnsecy-arn@nic.in>, acs envforest
<acs.envforest@gmail.com>, secretary forest
<secretary.forest@yahoo.com>, Environment Forest
and Climate Change <efd-bih@nic.in>, Manoj Kumar
Pingua <ps-forest.cg@gov.in>,
manojpingua@gmail.com, Secretary Power
<secpower.goa@gov.in>, Puneet Kumar Goel IAS Chief
Secretary <cs-goa@nic.in>, secfed@gujarat.gov.in,
psforest505@gmail.com, Dr Amandeep Garg
<forestsecy-hp@nic.in>, csforestjk@gmail.com,
prsecyfdjharkhand2013@rediffmail.com,
dysecyfdjharkhand2013@rediffmail.com,
prsfee@gmail.com, K R JYOTHILAL
<prlsecy.forest@kerala.gov.in>, PS Forest MP
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<per_09assistant@yahoo.com>,
pccfaizawlmizoram@gmail.com,
mizoramforest@yahoo.co.in, ramkeeias@hotmail.com,
Secretary-Env & Forest Odisha <fesec.or@nic.in>,
forestenv2016@gmail.com, mona orissa
<mona.orissa@gmail.com>, ACS Forest, Govt Of
Rajasthan <prsecy-forests-rj@gov.in>, Mr. Krishan
Kumar , IAS <fcf@punjab.gov.in>, Forest and
Environment Department Gos <pccf-
fewd@sikkim.gov.in>, forsec@tn.gov.in, Principal
Secretary EFST <prlsecy_efst@telangana.gov.in>,
Barun Kumar Sahu <prsecy-forest@tripura.gov.in>,
psforest2015@gmail.com, Secretary Forest <secy-for-
ua@nic.in>, acsforestwb@gmail.com, Sh. A.K Singh
<senv@nic.in>, COMMISSIONER CUM SECRETARY
<secyagri.pon@nic.in>, sec-power@ut.gov.in,
managingdirector2278@gmail.com, Shri Amit Singla
<devcom-dd@nic.in>, adviser-dnh-dd@daman.nic.in,
Nitin Kumar Yadav <hs-chd@nic.in>

Cc : pccfani@gmail.com, Chiranjiv Choudhary, IFS
<prlccf_hf_apfd@ap.gov.in>, Shri Rajpal Singh, IFS
<Hoff-assam@gov.in>, pccfbihar@gmail.com, cgpccf
forest <cgpccf.forest@gmail.com>, Principal Chief
Conservator Forest Dept Goa <pccf-fore.goa@gov.in>,
pccf-forest@gujarat.gov.in, pccf fst hoff
<pccf.fst.hoff@gmail.com>, Jagdish Chander <pccf-
hry@nic.in>, papccf@gmail.com, Rajiv Kumar <pccf-
hp@nic.in>, papccfijk@gmail.com,
pccfikforest@gmail.com, Sanjay Srivastava <pccf-
jhk@gov.in>, pccfkar@gmail.com, HoFF Kerala
<pccf.for@kerala.gov.in>, PCCF MP PCCFMPPCCFM
P <pccfmp@mp.gov.in>, PCCF Hoff Maharashtra Forest
Department <pccfhoffngp@mahaforest.gov.in>,
pccfforesthoff@maharashtra.gov.in, PCCF Manipur
<pccf-mn@nic.in>, pccfmegh@gmail.com,
dharmendra1809@yahoo.com, pccf hoff
<pccf.hoff@odisha.gov.in>, pccfri@rediffmail.com,
pccfpunjab@gmail.com, pccfhoffpunjab@gmail.com,
pccfhod@gmail.com, pccftelangana@gmail.com,
pccftripura@gmail.com, Dr. Avinash Maheshwarji
Kanfade <hoff.tfd-tr@gov.in>, dvijendraifs@gmail.com,
PCCF UP <pccf-up@nic.in>, pccfuk@gmail.com, PCCF
HoFF WB <pccfhoff.office-wb@gov.in>,
pccfgnctd@gmail.com, Suneesh Buxy <pccf-
gnctd@delhi.gov.in>, Conservetor of Forests
Pondicherry <dcf.pon@nic.in>, Deputy Conservator of
Forest <lak-dcf@nic.in>, Chief Conservator of Forest
<ccf-dmn-dd@nic.in>, CCF DD DNH <ccf-dnh@nic.in>,
cf chandigarh <cf.chandigarh@gmail.com>,
ccfladakh@gmail.com, s rajesh Rajesh
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1409926/2025/FP <pritysinghcnlu@gmail.com>, PRITY SINGH
6/19/24,10:11AM  <prity.singh@nic.in> 583 Email 16

REMINDER-I
COURT MATTER

Sir/Madam,

Apropos the above matter, I am directed to refer to the Ministry letter No.
8/4/2024-FPD dated 01.05.2024 along with the NGT, New Delhi order dated
19.04.2024. The same is attached herewith for your kind information and necessary
action.

2. In this regard, it is requested to kindly provide the details of the encroachment of the forest area
(in ha) in the prescribed format along with a copy of the reply filed by the State Govt./Union

Territory Administration in the matter before the Hon'ble NGT. The required information may be
provided over the email IDs (i) fpd-moefcc@gov.in and (ii)
ravinder_adv.@yahoo.com, by 30.05.2024.

Those who have sent the details may ignore this email.

With best regards,

Forest Protection Division

Ministry of Environment, Forest and Climate Change
(Government of India)

Indira Paryavarn Bhawan

5th Floor, Agni Wing, Jor Bagh Road

New Delhi-110003

Tel No. 011-20819281
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From: "Forest Protection Division (MoEF&CC)" <fpd-moefcc@gov.in>

To: "secretary an102" <secretary.an102@gmail.com>, "Spl CS EFST" <splcs_efst@ap.gov.in>,
"PCCF Secretary" <pccfnsecy-arn@nic.in>, "acs envforest" <acs.envforest@gmail.com>,
"secretary forest" <secretary.forest@yahoo.com>, "Environment Forest and Climate Change" <efd-
bih@nic.in>, "Manoj Kumar Pingua" <ps-forest.cg@gov.in>, manojpingua@gmail.com, "Secretary
Power" <secpower.goa@gov.in>, "Puneet Kumar Goel IAS Chief Secretary" <cs-goa@nic.in>,
secfed@gujarat.gov.in, psforest505@gmail.com, "Dr Amandeep Garg" <forestsecy-hp@nic.in>,
csforestjk@gmail.com, prsecyfdjharkhand2013@rediffmail.com,
dysecyfdjharkhand2013@rediffmail.com, prsfee@gmail.com, "K R JYOTHILAL"
<prlsecy.forest@kerala.gov.in>, "PS Forest MP" <psforest@mp.gov.in>, psforestmp@gmail.com,
"sec forest" <sec.forest@maharashtra.gov.in>, secymanipurforest@gmail.com,
khanmh64@yahoo.co.in, "per 09assistant" <per 09assistant@yahoo.com>,
pccfaizawlmizoram@gmail.com, mizoramforest@yahoo.co.in, ramkeeias@hotmail.com,
"Secretary-Env & Forest Odisha" <fesec.or(@nic.in>, forestenv2016@gmail.com, "mona orissa"
<mona.orissa@gmail.com>, "ACS Forest, Govt Of Rajasthan" <prsecy-forests-rj@gov.in>, "Mr.
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1409926,2025 /BAL 1SCCY_CISU@iClangand.gov.1m-~, “barun jlumar sahu <prsecy-1oresta@iripurd.gov.1-~,

6/110/24, RSTOEESL2015@gmail.com, "Secretary Forest" <gegy-for-ug{gipic.in>, acsforestwb@gmail.com, "Sh.
A K Singh" <senv(@nic.in>, "COMMISSION SECRETARY" <secyagri.pon@nic.in>,
sec-power@ut.gov.in, managingdirector2278@gmail.com, "Shri Amit Singla" <devcom-
dd@nic.in>, adviser-dnh-dd@daman.nic.in, "Nitin Kumar Yadav" <hs-chd@nic.in>
Cc: pccfani@gmail.com, "Chiranjiv Choudhary, IFS" <prlccf hf apfd@ap.gov.in>, "PCCF
Secretary" <pccfnsecy-arn@nic.in>, "Shri Rajpal Singh, IFS" <Hoff-assam@gov.in>,
pcctbihar@gmail.com, "cgpccft forest" <cgpccf.forest@gmail.com>, "Principal Chief Conservator
Forest Dept Goa" <pccf-fore.goa@gov.in>, pccf-forest@gujarat.gov.in, "pccf fst hoff"
<pccf.fst.hoff@gmail.com>, "Jagdish Chander" <pcct-hry@nic.in>, papcctf@gmail.com, "Rajiv
Kumar" <pccf-hp@nic.in>, papccfjk@gmail.com, pccfjkforest@gmail.com, "Sanjay Srivastava"
<pccf-jhk@gov.in>, pccfkar@gmail.com, "HoFF Kerala" <pccf.for@kerala.gov.in>, "PCCF MP
PCCF MP P C CF M P" <pcctfmp@mp.gov.in>, "PCCF Hoff Maharashtra Forest Department"
<pccthoffngp@mahaforest.gov.in>, pccfforesthoff@maharashtra.gov.in, "PCCF Manipur" <pcct-
mn@nic.in>, pccfmegh@gmail.com, pccfaizawlmizoram@gmail.com,
dharmendral809@yahoo.com, "pccf hoff" <pccf.hoff(@odisha.gov.in>, pccfrj@rediffmail.com,
pccfpunjab@gmail.com, pecfhoffpunjab@gmail.com, "Forest and Environment Department Gos"
<pccf-fewd@sikkim.gov.in>, pccthod@gmail.com, pccftelangana@gmail.com,
pccftripura@gmail.com, "Dr. Avinash Maheshwarji Kanfade" <hoff.tfd-tr@gov.in>,
dvijendraifs@gmail.com, "PCCF UP" <pccf-up@nic.in>, pccfuk@gmail.com, "PCCF HoFF WB"
<pccthoff.office-wb@gov.in>, pccfgnctd@gmail.com, "Suneesh Buxy" <pccf-
gnctd@delhi.gov.in>, "Conservetor of Forests Pondicherry" <dcf.pon@nic.in>, "Deputy
Conservator of Forest" <lak-dcf@nic.in>, "Chief Conservator of Forest" <ccf-dmn-dd@nic.in>,
"CCF DD DNH" <ccf-dnh@nic.in>, "cf chandigarh" <cf.chandigarh@gmail.com>,
ccfladakh@gmail.com, "s rajesh Rajesh" <rajesh.skumar@gov.in>, "DR. SHOBHITA AGARWAL"
<gj198@ifs.nic.in>, "pritysinghcnlu" <pritysinghcnlu@gmail.com>, "PRITY SINGH"
<prity.singh@nic.in>
Sent: Wednesday, May 1, 2024 5:30:21 PM
Subject: Hon’ble NGT order dated 19.04.2024 in Original Application No. 129/2024 in the
matter of Suo Motu matter In re: News item appearing in Deccan Herald dated 05.01.2024 entitled
"Forest land five times Delhi's geographical area under encroachment, govt data shows" before
NGT (PB), New Delhi -reg

17

Respected Sir/Madam,

Please find attached a scanned copy of letter No. 8/4/2024-FPD dated 01.05.2024 on
the above-mentioned subject for kind information and necessary action.

With best regards,

Forest Protection Division

Ministry of Environment, Forest and Climate Change
(Government of India)

Indira Paryavarn Bhawan

5th Floor, Agni Wing, Jor Bagh Road

New Delhi-110003

Tel No. 011-20819281
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== MOEFCC 01052024-05012024172940.pdf
32 KB

== NGT order dated 19042024.pdf
81 KB

From : FOREST PROTECTION DIVISON <fpd-moefcc@gov.in> Fri, May 17, 2024 04:09 PM

Subject : Fwd: Hon’ble NGT order dated 19.04.2024 in Original £ 3 attachments
Application No. 129/2024 in the matter of Suo Motu
matter In re: News item appearing in Deccan Herald
dated 05.01.2024 entitled "Forest land five times
Delhi's geographical area under encroachment, govt
data shows" before NGT (PB), New Delhi -reg

= MOEFCC 01052024-05012024172940.pdf

32 KB
== NGT order dated 19042024.pdf
81 KB
-= Forest Protection Division (MoEF&CC).vcf
229 B
From : Forest Protection Division (MoEF&CC) <fpd- Wed, May 01, 2024 05:30 PM
moefcc@gov.in> 3 attachments

Subject : Hon'ble NGT order dated 19.04.2024 in Original
Application No. 129/2024 in the matter of Suo Motu
matter In re: News item appearing in Deccan Herald
dated 05.01.2024 entitled "Forest land five times
Delhi's geographical area under encroachment, govt
data shows" before NGT (PB), New Delhi -reg

To : secretary an102 <secretary.an102@gmail.com>, Spl
CS EFST <splcs_efst@ap.gov.in>, PCCF Secretary
<pccfnsecy-arn@nic.in>, acs envforest
<acs.envforest@gmail.com>, secretary forest
<secretary.forest@yahoo.com>, Environment Forest
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manojpingua@gmail.com, Secretary Power
<secpower.goa@gov.in>, Puneet ggg GoeBEAS
Chief Secretary <cs-goa@nic.in>,
secfed@gujarat.gov.in, psforest505@gmail.com, Dr
Amandeep Garg <forestsecy-hp@nic.in>,
csforestjk@gmail.com,
prsecyfdjharkhand2013@rediffmail.com,
dysecyfdjharkhand2013@rediffmail.com,
prsfee@gmail.com, K R JYOTHILAL
<prlsecy.forest@kerala.gov.in>, PS Forest MP
<psforest@mp.gov.in>, psforestmp@gmail.com, sec
forest <sec.forest@maharashtra.gov.in>,
secymanipurforest@gmail.com,
khanmh64@yahoo.co.in, per 09assistant
<per_Q09assistant@yahoo.com>,
pccfaizawlmizoram@gmail.com,
mizoramforest@yahoo.co.in,
ramkeeias@hotmail.com, Secretary-Env & Forest
Odisha <fesec.or@nic.in>,
forestenv2016@gmail.com, mona orissa
<mona.orissa@gmail.com>, ACS Forest, Govt Of
Rajasthan <prsecy-forests-rj@gov.in>, Mr. Krishan
Kumar , IAS <fcf@punjab.gov.in>, Forest and
Environment Department Gos <pccf-
fewd@sikkim.gov.in>, forsec@tn.gov.in, Principal
Secretary EFST <prlsecy_efst@telangana.gov.in>,
Barun Kumar Sahu <prsecy-forest@tripura.gov.in>,
psforest2015@gmail.com, Secretary Forest <secy-for-
ua@nic.in>, acsforestwb@gmail.com, Sh. A.K Singh
<senv@nic.in>, COMMISSIONER CUM SECRETARY
<secyagri.pon@nic.in>, sec-power@ut.gov.in,
managingdirector2278@gmail.com, Shri Amit Singla
<devcom-dd@nic.in>, adviser-dnh-dd@daman.nic.in,
Nitin Kumar Yadav <hs-chd@nic.in>

: pccfani@gmail.com, Chiranjiv Choudhary, IFS

<prlccf_hf_apfd@ap.gov.in>, PCCF Secretary
<pccfnsecy-arn@nic.in>, Shri Rajpal Singh, IFS
<Hoff-assam@gov.in>, pccfbihar@gmail.com, cgpccf
forest <cgpccf.forest@gmail.com>, Principal Chief
Conservator Forest Dept Goa <pccf-
fore.goa@gov.in>, pccf-forest@qgujarat.gov.in, pccf
fst hoff <pccf.fst.hoff@gmail.com>, Jagdish Chander
<pccf-hry@nic.in>, papccf@gmail.com, Rajiv Kumar
<pccf-hp@nic.in>, papccfik@gmail.com,
pccfikforest@gmail.com, Sanjay Srivastava <pccf-
jhk@gov.in>, pccfkar@gmail.com, HoFF Kerala
<pccf.for@kerala.gov.in>, PCCF MP PCCFMPPCCF
M P <pccfmp@mp.gov.in>, PCCF Hoff Maharashtra
Forest Department
<pccfhoffngp@mahaforest.gov.in>,
pccfforesthoff@maharashtra.gov.in, PCCF Manipur
<pccf-mn@nic.in>, pccfmegh@gmail.com,

11
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1409926/2025/FP <pccf.noff@odisha.gov.in>, pccfrj@rediffmail.com,
6/19/24,10:11AM  pccfpunjab@gmail.com, pccfhoffp gneikicom, 20

Forest and Environment Departm s <pccf-
fewd@sikkim.gov.in>, pccfhod@gmall.com,
pccftelangana@gmail.com, pccftripura@gmail.com,
Dr. Avinash Maheshwarji Kanfade <hoff.tfd-
tr@gov.in>, dvijendraifs@gmail.com, PCCF UP <pccf-
up@nic.in>, pccfuk@gmail.com, PCCF HoFF WB
<pccfhoff.office-wb@gov.in>, pccfgnctd@gmail.com,
Suneesh Buxy <pccf-gnctd@delhi.gov.in>,
Conservetor of Forests Pondicherry
<dcf.pon@nic.in>, Deputy Conservator of Forest
<lak-dcf@nic.in>, Chief Conservator of Forest <ccf-
dmn-dd@nic.in>, CCF DD DNH <ccf-dnh@nic.in>, cf
chandigarh <cf.chandigarh@gmail.com>,
ccfladakh@gmail.com, s rajesh Rajesh
<rajesh.skumar@gov.in>, DR. SHOBHITA AGARWAL
<@gj198@ifs.nic.in>, pritysinghcnlu
<pritysinghcnlu@gmail.com>, PRITY SINGH
<prity.singh@nic.in>

Respected Sir/Madam,

Please find attached a scanned copy of letter No. 8/4/2024-FPD  dated
01.05.2024 on the above-mentioned subject for kind information and necessary
action.

With best regards,

Forest Protection Division

Ministry of Environment, Forest and Climate Change
(Government of India)

Indira Paryavarn Bhawan

5th Floor, Agni Wing, Jor Bagh Road

New Delhi-110003

Tel No. 011-20819281
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Item No.15 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 129/2024
(I.A.No.180/2024)

News Item titled "Forest land five times Delhi’s geographical area under
encroachment govt. data shows" appearing in Deccan Herald dated
05.01.2024

Date of hearing: 19.04.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Ravinder Gupta, Adv. for MoEF & CC (Through VC)
Mr. Pukhramban Ramesh Kumar, Mr. Karun Sharma, Ms. Raj Kumari
Divyasuna & Ms. Anupama Ngangon, Advs. for the State of Manipur
Mr. Gigi. C. George, Adv. for Andaman & Nicobar Islands
Mr. Shuvodeep Roy, Mr. Sumit Kumar & Mr. Saurabh Tripathi, Advs. for
the State of Tripura
Mr. Divyanshu Kumar Srivastava, Adv. for the State of Himachal Pradesh
(Through VC)
Mr. Shubham Bhalla, Adv. for R - 7 (Through VC)
Ms. Jyoti Mendiratta, Adv. for DCF, GNCTD (Through VC)

ORDER

1. In this Original Application, registered suo-moto, Tribunal is
examining the issue of large scale encroachment on the forest land across

the country.

2. Tribunal in the previous proceedings had taken note of the fact
that in the State of Assam, Arunachal Pradesh, Mizoram, Meghalaya,
Tripura and Manipur, forest area under encroachment is falling to the
extent of 56%. Accordingly, all the concerned States were impleaded
along with the Secretary, Ministry of Environment Forest and Climate

Change, New Delhi as respondents and notices were issued.

14
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590 23
3. Response on behalf of some of the States /Union Territories have
been received.
4. States/Union Territories are directed to disclose the information in
their reply by filing an annexure thereto containing the information in the
following table:-
Details of encroachment of Forest (in Hectors)
S. | Name Total Details of encroachment Total Action Percentage
No | of the Forest encroachm Taken for loss of
district | Cover ent upto removal of | forest as on
March h March
Protecte | Reser | Deeme | Sanctuarie | Any arch, eheroac r.ne res,
2024 nt year wise 2024
d Forest | ve d s and other ..
d ¢ ¢ District-
Forest | Forest | protecte ype o District- Wise District-
areas forest Wise Wise
5. Counsel for those States /Union Territories who are yet to file the
response have sought time to file the same. All the States/Union
Territories are directed to supply a copy of the reply to Counsel for
respondent no.1 i.e. Secretary, MoEF&CC in addition to filing of the same
before the Tribunal. Secretary, MoEF&CC will compile the information so
received from all the States/Union Territories in the following tabulated
form:-
Details of encroachment of Forest (in Hectors)
S. State/U | Total Details of encroachment Total Action Percentage
No. | T Forest encroachme Taken for loss of
Cover nt upto removal of | forest as on
Protecte | Reser | Deeme | Sanctuarie | Any March, 2024 ETCZO;C:;EZ l\/éa(l)rzcil,
d Forest | ve d s and other Y
Forest | Forest | protected type of
areas forest
2
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6. Let response by all the remaining States/Union Territories as also
tabulated compiled response by the respondent no.1 be filed atleast one
week before the next date of hearing. The States/Union Territories which
have already filed the response will submit the above tabulated

information to the respondent no.1.

7. Copy of the reply/response to the MoEF&CC is to be sent by all the

States/Union Territories in the following email address:

i. ravinder adv@vahoo.com

ii. fpd-moefcc@gov.in

8. [.LA. No.180/2024 has been filed by respondent no.33-State of
Tripura for correction of its description. Hence, [.LA. No0.180/2024 is
allowed and description of respondent no.33-State of Tripura is corrected
as under:
“Principal Secretary to the Government of Tripura, Department of
Forest, Aranya Bhawan, Nehru Complex, Gorkhabasti, Agartala,

Tripura-799006.”

9. Let cause title be amended accordingly.
10. List on 31.07.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
April 19, 2024
Original Application No. 129/2024
(I.A.No.180/2024)
JG.
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Item No. 08 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 129/2024
News Item titled "Forest land five times Delhi’s geographical area under
encroachment govt data shows" appearing in Deccan Herald dated

05.01.2024

Date of hearing: 11.11.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondents: Mr. Ravinder Gupta, Adv. for MoEF & CC
Mr. Pukhramban Ramesh Kumar, Adv. for the State of Manipur (Through
VQC)
Mr. Gigi. C. George, Adv. for Andaman & Nicobar Islands (Through VC)
Mr. Shuvodeep Roy, Adv. for the State of Assam & Tripura
Mr. Nishe Rajen Shonker & Mr. Alim Anvar, Advs. for the State of Kerala
(Through VC)
Mr. Divyanshu Kumar Srivastava, Adv. for the State of Himachal Pradesh
(Through VC)
Mr. Shubham Bhalla & Ms. Neha Verma, Advs. for R - 4 (State of
Arunachal Pradesh)
Mr. Shubham Bhalla & Ms. Neha Verma, Advs. for R - 7 (Environment
Deptt., Chandigarh)
Ms. Jyoti Mendiratta & Ms. Ananya Basudha, Advs. for DCF, GNCTD
Ms. Anjali Rajput, Adv. for the State of Uttarakhand (Through VC)
Mr. Parth H. Bhatt, Adv. for the State of Gujarat (Through VC)
Mr. Abhishek Pandey & Mr. Manuraj Singh, Advs. for the State of
Chhattisgarh (Through VC)
Ms. Madhumita Bhattacharjee, Adv. for the State of West Bengal

ORDER

1. In this original application, registered suo motu, the issue under
consideration relates to the large-scale encroachment on the forest land

across the country.

2. The Tribunal by the order dated 19.04.2024 had required the
States/Union Territories(UTs) to furnish the detailed information in the
format provided in that order and also to supply a copy thereof to
Counsel for the Respondent No.l, MoEF&CC, who was directed to
compile the information in a separate table which was also provided in

that order.

17

File No. FPD-8/4/2024-FPD (Computer No. 232601)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 01/03/2025 11:17 pm

25



1409926/2025/FP

593

3. The MoEF&CC has filed the interim affidavit dated 30.07.2024
disclosing that the reply was received by the MoEF&CC by 23 States/UTs
out of which, 16 States/UTs had provided the data in the prescribed

format.

4. Learned Counsel for the MoEF&CC has informed that later on
some more responses came, and now, the MoEF&CC has received the
information in the prescribed format by 24 States/UTs. It has been
submitted that the communication with the remaining States/UTs is in
progress, and the remaining States/UTs are being asked telephonically
also to submit the requisite information. In this background, a further
three months have been prayed for to collect, analyse and compile the
replies /responses in compliance with the earlier direction of the Tribunal.
We have been assured that the said exercise will be completed within the
extended time. Hence, the prayer made in the interim affidavit dated
30.07.2024 is allowed, and a further three months is granted to do the

needful.
5. List on 03.03.2025.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

November 11, 2024
Original Application No. 129/2024
dv..
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Minutes of the meeting held on 28.11.2024 in compliance with the NGT order
dated 19.04.2024 & 11.11.2024 in OA No. 129/2024 in the matter of Suo Motu
matter In re: News item appearing in Deccan Herald dated 05.01.2024 entitled
"Forest land five times Delhi's geographical area under encroachment, Govt.
data shows" before NGT (PB), New Delhi.

*k*k

At the outset, the Chairman welcomed all participants in the meeting and briefed
the matter's importance. The Hon'ble NGT vide its order dated 11.11.2024

observed that the MoEF&CC has received the information regarding encroachment
in the prescribed formats from 24 States/UTs and 3 months timer had been granted
fo the MoEF&CC to submit information on encroachment of forest land.

However, 12 States/UTs have were yet to submit the complete report in the
prescribed format.

The State of Bihar representative said they would submit the information in 3 days.

The Representative from the State of Mizoram informed that in Mizoram most of
the forest land had been under private control and informed that the assessment
regarding encroachment of forest had been under process. The information would
be sent soon.

The Representative from the State of Sikkim informed that they would send the
information by 301" Nov 2024.

The Representative from the State of Rajasthan informed that they would give the
information soon.

There was no patrticipation from the States of Haryana, Himachal Pradesh, Madhya
Pradesh, Telangana, West Bengal, Manipur, Nagaland and NCT Delhi.

In the end, It was decided that the remaining States/UT may be requested to
expedite the submission of the relevant information in two days so that it could be
complied with and submitted before the Hon’ble Tribunal timely.

The meeting ended with thanks to the Chair and all the participants.

*k%
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